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(I) 8mi N. Krieanan. 
Cbir eost Accounts Officer, 
Ministry of Financo, 
Department of Expenditure, 
New Delhi. 

(2) Sbri T.V .. Iansukbani, 
Joint Geoeral Man Iller , 
Hindustan Macbine Tools Ltd" 
Plnjoro. 

(c) Tho Invostiptinl BodY. which 
was constituted on the ist, June, 1970, is 
expected to submit its rerort wilhen six 
months of ~ date of its constitution, 

Forelill Colillboration, Policy 

266. SHRI MADHU L1MAYE : Will 
tbe Minister of INDUSTRIAL DEVELOP. 
ME,'IT AND INfERNAL TRADE be 
pleased to state : 

(a) wbetber it is tbe declared policy 
of Government not to pormit foreian 
eollaboration wbich involves a drain on 
foreian excbanae in sectors wbere suffi. 
clont indllODouS knowhow is available and 
csrecially which rre rnt t('p·rriori!)' 
i ndn ~  

(b) wbether in spite of Ihis, it i< not 
a fact that slIch agreements have b!en 
cle.red or ar c about!o be cleared in res· 
pect of biscuits. ice. creams bras<ieres 
and 10 on; 

'(e) whether foreisn collaboratiCln 
alreemen" are beinl cleared in respect of 
'breweries, also in spite of the faet thflt 
this industr)' hal been in exiStence in I ~ 
fnr more than' 100 year.: 

(d) If 110, the TeI!lOns therefor; and 

... (0) ... I~  it is 81$0,_ fact that bogus 
ellport Con4itions are also beinl laid down 

'and in tho event of failure. whetber the 
~  ~  is to become the 
Ellport Promotion MI'nlaer's for tbe default. 
jll, ftiTn\ ~ 

THE DEPUTY MINISTER IN ~  
MINISTRY OF INDUSTRIAL DEVELOP. 
MENT AND INTERNAL' TRADE (SHRI 
M. R. KRISHNA) : (a) Foreign colIabo. 
ration is normallY' permitted in 'fields 
where technological laps continue to 
exists, particularly in ~  and 
essential sectors, as al"<l in ~  of ex· 
pori orient ed projects. 

(Il) Collaboration in industries like 
biscuits. ice.cream etc. was permitted in 
eMlier yea,. hilt e"en in those cases, ex. 
port obliaations sufficient to cover the 
outgo or foreisn exchange were stipula· 
ted. 

(c) and (d). Althoulh beer is beina 
manutaetured in the country, prill'leril y 
for internal oonsumption, yet to imProve 
tbe quality of beer, particularly for, com· 
peting effectively in international markets, 
Government have considered Bnd are con· 
siderinll proposals for foreiln technical 
collaboration in this field on merits, provi. 
ded there is an export angle and Iqaran. 
teed exports would substantially exceed the 
foreign exchan,ge OlltgO, ' 

(0) 11 is p,roposed to cnforcetlle ex-
port conditions laid down in npprovals for 
foreiln collaboration. The ~  
of the export oblilBlion' in sucbcases 
shall rest upon either a legal undtnaking 
hacked by a SU itable bank luaran'tee or 
by a similar undertaking providing for 
surrender of twi." the value of the" short_ 
fall in stipulated exports to the State 
Tradinll Corporation or luch Agency as 
Ihe Government may nominate who 
shall export at the risk and cost of the 
rarty in the event of failure of the rarty 
to ~  directly. with an additional 
renRlty by way of "liquidated damales". 

Dispute In Bbarlt Hea.y ~  
.t Hlrd".r 

267. SHRI MAOHU LIMAY'i!: Will 
the Minis\er of INDUSTRIAL DEVELOP. 
MENT AND INTERNAL TRADE be 
rleased to state: 

(a)' wheth., there was a ~  in 
~ Dharal Heav)' Electric.ls at H.rdwlr 
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over the wOrking hours of the ~  

staff, rejection/discontinuance of project 
allo',vance and other ~  

(b) whether there was a strike an j 
a Iso hunger strike for these demands; 

(c) whether it is a fact that an agree. 
ment w::s signed by the then Industrial 
Development Minister with Members of 
Parliament on the 20th of June, 1970 in 
the presence of the Secretary to the 
Department in which it was agreed that 
informal negotiations will be held with 
the non-recognised union also and that 
housing allowance to those who have not 
heen liven quarters and transport allowance 
for all employees will be neaotiated; 

(d) whether the Chairman of the 
,,pndertakinl has refuSed to honour this 

agreement; Bnd 

(e) if so, the steps whieb Government 
propose to take to implement this aaree-
ment ? 

,THE DEPUTY MINISTER IN THE 
MIl)llSTRY OF INDUSTRIAL DEVELOP. 
MBN'I' ANI;> INTERNAL TRADE (SHR) 
M. R. KRISHfIIA) ~ Yes, Sir. 
Attention is invited to the Itatement laid 
on the table of the House on 2fJth May, 
197e. 

(b) There was a general strike at 
Heavy Electrical Equipment Plant, 
HardwBr of atharat Heavy Electrlcals Ltd. 
from 12th May, to 24th May, 1970. The 
'trike WB' called off on 22th May, 1970 in 
pllnuance to a memorandom of seUlement 
reached between tbe Management aDd the 
recognised union under the aeais of St.te 
labour DepartmeDt. 

The Presiilent, Vice.PresideDt and 
3 other offtce-bearers of Heavy Electncal, 
Li nited Workers' Association, a registered 
but un.recognised union 'tarted a hunger· 
strike 'on 9th June, 1970. This slrike was 
called off on ~  JUDe, 1970. 

(c) On 20th June, 1970, some Members 
of Parliament met the then Minister 
Industrial Development, Internal Trad; 
& Company Affairs and discussed the 
situ.tion arising out of the hunger strike 

'but no agreemenl ~ signed. However. 
a note was recorded to the effect thai (i) 
Hunger strike should he given up (ii) To 
compensate those workers who have not 
heen given house accommodation, house 
rent allowance will be negotiated. Tras-
port allowance will also be negotiated 
for all 'vorkers (iii) PrOblems of casual 
labour will also be discussed (iv) The 
question of working hours of ministerial 
stalT will also be discussed. 

The Management of the Company 
has held informal discussions with the 
President and other representatives of HEL 
Workers ~  to ascertain their 
v iews on the demands, 

(d) No, Sir; 

(0) Does not arise. 

Glut in Indian and World Steel Market. 

268. SUR I MADHU L1MAYE: Will 
the Minister of STEEL & HEAVY 
ENOINEERING be pleaoed to state 

(a) whetber it Is a fact that ollly two 
years ago Ibe private sector sj:okesmen 
were talkinl about alut in the Indian and 
World steel markets; 

(b) whetber this constant talk of glut 
affected the Government thinkin. on the 
subject of steel production programme and 
programme of making additioDS to in. 
stalled capacity; 

(c) whether OoverDmenl will take 
steps to see to it that it is not caught 
unawares by the rise in the demand for 
steel products in future;', ', •. 

(d) whether tho shortallell have In. 
creased "rofit margins and blackmarket 
transaction, in the iron and steel market; 




